
 271.0  डा  to  Bills

 Central  Council  for  Research  in
 Yoga  and  Naturopathy,  New  Delhi,

 for  the  year  1986-87  along  with
 Audited  Accounts.

 (it)  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Central
 Council  for  Research  in  Yoga  and
 Naturopathy,  New  Delhi,  for  the
 year  1986-87.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at
 (1)  above.

 [Placed  in  Library.  See  No.  LT-
 6284/88]

 ।

 12.34  hrs.

 FINANCIAL  COMMITTEES—A  REVIEW

 [Engl  ish]

 SECRETARY-GENERAL  :  I  beg  to  lay
 on  the  Table  a’copy  each  of  the  Hindi  and
 English  versions  of  the  “Financial  Com-
 mittees  (1987-88)—-A  Review.

 12.04  hrs.

 ASSENT  TO  BILLS

 [English]
 SECRETARY-GENERAL  :  Sir,  ।  lay

 on  the  Table  the  following  seven  Bills  passed
 by  the  House  of  Parliament  during  the  last
 session  and  assented  to  since  a  report  was
 Jast  made  to  the  House  on  the  13th  May,
 1988  :--

 (1)  The  Finance  Bill,  1988

 (2)  The  Customs  (Amendment)  Bill,
 1988.

 (3)  The  Apprepriation  (No.  3)  Bill,
 1988.

 (4)  The  Customs  and  Central  Excises
 Laws  (Amendment)  Bill,  1988.

 (5)  The  Rajghat  Samadhi  (Amend-
 ment)  Bill,  1988.

 (6)  The  Companies  (Amendment)  Bill,
 1988.
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 (7)  The  Code  of  Criminal  Procedure
 (Amendment)  Bill,  1988.

 Sir,  ।  also  lay  on  the  Table  copies,
 duly  authenticated  by  the  Secretary-General
 of  Rajya  Sabha,  of  the  following  two  Bills
 passed  by  the  Houses  of  Parliamnnt  during
 the  last  session  and  assented  to  since  a
 report  was  last  made  to  the  House  on  the
 13th  May,  1988  :-

 (1)  The  employees’  Provident  Funds
 and  Miscellaneous  Provisions
 (Amendment)  Bill,  1988.

 (2)  The  Special  Protection  Group  Bill,
 1988.

 SHRI  BHADRESWAR  TANTI
 (Kaliabor)  :  Sir,  the  flood  situation  in
 Assam  is  alarming  ..(/nterruptions)

 MR  SPEAKER :  We  will  take  up  one
 by  one.

 SHRI  BHADRESWAR  TANTI  :  Lakhs
 of  people  have  been  rendered  homeless...
 (Interruptions)

 “MR.  SPEAKER  :  It  will  not  bring  you
 any  good  to  persist  like  this,  Iam  already
 seized  of  the  situation.  ।  can  take  up  one
 by  one.  I  cannot  take  up  all  in  one  day...

 (Interruptions)

 MR.  SPEAKER  :  ।  cannot  take  up  in
 one  day.  It  is  beyond  my  power  to  do  it

 Cnterruptions  )
 MR.  SPEAKER  :  All  right,  if  you  can

 do  it,  you  do  itin  one  day.  Today  you
 take  up  every  subject  and  discuss.  I  give
 you  the  permission  to  do  it,  if  you  can  do
 it!  Can  you  do  it  in  one  day  7...

 (interruptions)
 MR.  SPEAKER  :  Answer  one  thing.

 Can  you  do  all  the  subjects  in  one  day  ?
 Can  you  do  it  ?  .

 SHRI  BHADRESWAR  JANTI  :  Listen.
 to  me,  Sir.

 MR.  SPEAKER :  ।  have  listened  to  you
 but  you  listen  to  me  also.  Don’t  shout.  I
 will  allow  one  by  one.  That  is  what  ।  can
 do.  Ihave  never  barred  and  I.  will  never
 bar  any  discussion.  That  is  my  promise.


